
HIGH COURT OF ]AMMU AND KASHIVIIR AT SRINAGAR*******
To

The Registrar,
National Judicial Academy,
Bho pa l.

.,, l?R 6&16.s ourca,-le:oE.)orr

Su bject:

Ref. No:

Sir,

RegardinQ nomination for Conference of Registrars dealing with
Court Procedures and process Re-engtneerin!.

NJA/D| r/Ac. Pro g / p - t O4 2 &. t O 62 / 32 tB ddted 3 1 _O7 _ 20 U

On the subject crted above, I am desired to infcrm ),cr.tr
good-self that Shri V.S.Balrrr, Rt,qrstrar Judrcral, High Court Winq, lammu
has been nominated for attcridirrq the conferences on court procedures

and Process Re-engineering scheduled to be held on Btn to 10r,

September, 2O17 and 24t\ lo )6,'. November, 2017.
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/q8 6?-72-f q.s D.""d,l?- oB-:Aelr

Copy to the:

1. Principal Secretary to Hon'ble the Chief lustice, High Court of J&K.

2. Secretary to Hon'ble Mr..ltrstice

......for information of His Lordship.

3. Shri V.S.Bahu, Registrar ludicial High Court of J&K, Jammu for
information and n/a .

-.?

\---..''{ Incharge NIC, High Corrri of J&K,Srinagar

... .for information and n/a.

o.n,,.,"[g6$(

"-.,hd^"


